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THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(1)]

MINISTRY OF MINES
CORRIGENDUM
New Delhi, the 29th September, 2025
G.S.R. 722(E).—In the notification of the Government of India, Ministry of Mines, published in the

Gazette of India, Extraordinary, Part II, Section 3, Sub-section (i) vide number G.S.R. 468(E), dated the 14% July,
2025, in the English Version,—

(1

(i1)
(iii)
(iv)

)

(vi)

(vii)

(viii)

(ix)

at page number 88, in line 32, for “(16)T he” read “(16) The”;
at page number 91, in line 16, for “(16) If” read “(1) If”;
at page number 92, in line 25, for “(5) Every” read “(1) Every”;
at page number 100, —
(a) in line 16, for “(x) to” read “to”;
(b) in line 18, for “(y) the” read “(x) the”;
(c) in line 21, for “(z) the” read “(y) the”;
(d) in line 26, for “(aa) in” read “(z) in”;
at page number 108, in line 38, for “(a) Provided” read “Provided”;
at page number 110, —
(a) in line 21, for “(2) Any” read “(1) Any”;
(b) in line 43, for “(2) On” read “(1) On”;
at page number 111, in line 18, for “(2) All” read “(1) All”;
at page number 147, —
(a) in line 10, for “iii.” read “i.”;
(b) in line 12, for “iv.” read “ii.”;
at page number 149, in lines 36, 37 and 38, under coloum (1), omit “(i), (i), (ii)”.
[F. No. M.VI-1/10/2024-Mines VI]
DINESH MAHUR, Jt. Secy.
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